175 Written Answers
Permission te Montpely Houses
enter real esfate business

208, SHR] CHIMANBHAI MEHTA
Wil the Mmister of URBAN DEVE.
LOPMENT be pleased to state:

(a) whether it 1s a fact that Gov.
ernment have recently agreed that
monopoly houses be permiited tp en-
ter into real estate buswness, 1f so,
what are the Ukely implications of
such g step; gnd

to

(b) whether this step is going to
encourage house building activitieg or
enhance the prices of vacant lands?

THE MINISTER OF URBAN
DEVELOPMENT (SHRI DAULAT
RAM SARAN) (a) The regulations/
provisiong 1n  Chapter IIi of the
MRTP Act, 1969 are not appliacble to
the MRTP Companies angaged 1n or
proposing to enter mnto the rea] estate
business However, thg MRTP Com-
panies are subject to Central and
State lawg relating to land develop-
ment, urban land ceiling, consumers’
protection and curbmng of speculation
ete, I

(b) Does not arise.

Book-Stall ang Catering Stalls faci-
litles at Ruilway Stationg

209 SHRI VISHWASRAO RAM-
RAQO PATIL: Will the Minister of
RAILWAYS be pleased to state

(a) whether 1t 15 g fact that the
facilities of book-stall and catering
stalls have been providel at Anand
Vihar, Salbabad, Shakurbasti, Saro-
jin. Nagar, Inderpuri, Narela, Patel
Nagar, Pataud1 Road, Okhla, Tughlaka-
bad, Ballabgarh and Karnal stations;

(b) whether Government have re-
ceived any suggestions from Mem-
bers of Parliament for providing
these facilities; and

(e) if so, what action taken there-
on?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHR1 BHAKTA CHARAN DAS):
(a) Only catering facility hag been
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Sarojini
Pataudi Road,

provided at  Sahibabad,
Nagar, Patel Nagar,
Okhla, Tughlakabad, Karnal and
Narela gstations. At Ballabhgarh
station both catering ang book.-stall
facihities have been provided.

(b) and (e¢) Yes, Sir. A gsuggeshon
has been received for providing
catering and book-stall facility at
Anand Vihar, Action will bs taken
to provide these facilities 1f found
justified.

Availability of Book-Stall facilities in
Western and Central Railways

210 SHR] VISHWASRAO RAM-
RAO PATIL. Wil the Minister of
RAILWAYS be pleased to state:

(a) what are the names of the sta.
tions m the Sub-Urban Section 1n
Western and Central Railways where
book-stall faciitieg are  available
with the names of coutractors;

(b) the detaills of the siatiors
(with names) where this facihty 1s
not provided;

(¢) whether Governmeni{ have any
proposal for award of Book-Stall to
educated Unemployed on those vacant
stations; and

(d) if so, the detailg thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI BHAKTA CHARAN DAS):
{a) and (b) A statement 1s attached
(See below),

(c) and (d) As vper extant policy,
all new bvokstall contracts are re-
served for unemployed graduates,
their co-operatwves, parinerships, as-
sociations and co-operative societies
of actual workers and vendors
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However, at present provision of -

bookstall facility at none of the sta-
tiong writhout this facility, excepting
Naigaon on Western Railway, has
heen found justified.



